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ORDER

Learned counsel for the petitioner is present. None for the respondent. Learned counsel for the

petitioner has stated that the service is complete on the respondents as notices have been sent to them

through Speed Post. Learned counsel shall place the track report before this Tribunal on the next date.

List on 20th october, 2016 for further orders.
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(Mah#aj Krishan Haniura)

Member (Judicial)

(R.Varadharajan)


